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t[THE MINISTER OF LAW, JUSTICE 

AND COMPANY AFFAIRS (SHRI 
SHANTI BHUSHAN): (a) Yes, Sir. 

(b) The minimum age of marriage is 
proposed to be raised from eighteen to twenty-
one years for males and from fifteen to sixteen 
years for fe. males. A Bill for the purpose has 
been introduced in Lok Sabha on De. cember 
15, 1977] 

Raunak Group of Industries 
1268. SHRI SUJAN SINGH: Will the 

Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to state: 

(a) what are the details of the capital 
investment in each of Raunak group of 
Companies as at the end of the year   1970; 
and 

(b) what is the extent of increase in the 
capital investment in each company since 
then? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI SHANTI 
BHUSHAN): (a) and (b) Assuming 
registration under section 26 of the 
Monopolies and Restrictive Trade Practices 
Act, 1969, as the basis for the grouping, as on 
30th September, 1977, 9 undertakings appear 
to belong to Raunaq Singh group. The details 
of their assets reflecting the capital 
investment in 1969 and 1975 together with 
increase recorded by each undertaking are 
shown in the annexed statement. 

Statement 
Assets'in 1969 and 1975 of the undertakings registered under section 26 of the Monopolies and 
Restrictiure Trade Practices Act, 1969, read with section an (a) thereof, from the Raunaq Singh 
group an'l the extent of increase in assets 

 


